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TETT AT

e faeelt, 16 S, 2026

ar.a A, 482(37).— Trgaa, SEgm F A= 309 F TiqH FIT J& Thdl T ST Fd gU,
TEATT HATAT (THATRT [a97) AT HAH, 2026 H FATET FIA & [0 AT G d \HFH7 aaqrdt g, TATq@—

1. (1) =7 F=ET #1 Sfer A9 TRITa HATAT (TRATRT T67T) Feree st A9, 2026 2 |
(2) T TSI | Ik TRTH il TG I TG g1

2. TEATA HATAT (Toe 10l Ta9T) 9T 72w, 2026 F gt |, FHE 3 % GTHA, ST HIh AR
HATZHL T § HATAd & o Tqw 11 H o TSTLAT AT QTR1 6 S U “FH TASTEAT AT ATAST
& SUFHAT IT” 9Te8 TG ST |

[FT.5. T-12011/1/2025-4T9T]

TR FE=AT, T a9

faoour: ST HATAT (T TehT &) et |, 2026 9T TSI, ST, 9 1, 9% 3, 39-6T (i)
T arE 13 319, 2026 T v, 277(37) ariE 13 ¥, 2026 1T Tt 3w T oy
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MINISTRY OF STEEL
NOTIFICATION
New Delhi, the 16th June, 2026

G.S.R. 482(E).— In exercise of the powers conferred by the proviso to article 309 of the
Constitution, the President hereby makes the following rules to amend the Ministry of Steel (Technical Wing)
Recruitment Rules, 2026, namely:—

1. (1) These rules may be called the Ministry of Steel (Technical Wing) Amendment Recruitment Rules,
2026.

(2) They shall come into force on the date of their publication in the Official Gazette.

2. In the Ministry of Steel (Technical Wing) Recruitment Rules, 2026, in the Schedule, against serial
number 3 relating to the post of Joint Industrial Adviser, under column (11), for the words “union territories
or”, the words “Union territories or public sector undertakings or” shall be substituted.

[F. No. A-12011/1/2025-ESTT]
SUDERSHAN MENDIRATTA, Jt. Secy.

Note: The Ministry of Steel (Technical Wing) Recruitment Rules, 2026 was published in the Gazette of India,
Extraordinary, Part II, Section 3, Sub-section (i), dated the 13" April, 2026 vide number G.S.R.277(E),
dated the 13" April, 2026.
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